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[*T.5. G197/Wardha-Nanded/Chaparda & Belona VIg/20E]
AT THT AT, T Tmaia Atawret (FHato)

MINISTRY OF RAILWAYS

(Central Railway)
NOTIFICATION

Mumbeai, the 26th May, 2026
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 2687(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways (Railway
Beard number. SO 1691 (E) dated 9 April 2025 published in Gazette of India. Extraordinary, Part II, section 3. Sub-
section (i) dated 9™ April 2025 (hereinafter referred to as the said notifications and issued under sub-section (1) of
section 20A of the Railway (Amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the sand Act), the Central
Government declares its intention to acquire the land specified in the schedule annexed to the said notification for the
purpose of execution, maintenance, management and operation of Special Railway Project, namely “Wardha- Nanded
(via Yevatmal Pusood)” New Railway Line in the district of Yavatmal in the state of Maharashtra.
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And whereas, the substance of the said notification was published in daily newspapers namely “Kardankal”
Dated 27 May 2025 and “Matrubhumi” Dated 30 May 2025 under sab section (4) of section 20A of the said Act.

And whereas, no objections were received and the same have been considered by the competent Authority
accordingly orders have been passed.

And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its report
to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said act, the Central Government hereby declares that the lands specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose.

And Further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed hereto
shall vest absolutely in the Central Government Free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project “Wardha- Nanded (via Yevatmal Pusood)” New Railway Line in Kalamb Taluka Dist-Yavatmal Nagri
Section under Dy. Collector (Land Acquisition), Road Project Yavatmal the district Yavatmal in the State of
Maharashtra.

Total
Sr. La.n.d . Name Name of landholder as | Survey Lal?d areaas | Acquisition
No Acquisition | of the | Taluka per 7/12 o holding per area
: Case No | village : method 7/12 (Ha.)
(Ha.)
v
o
5 o 2 .
1 S = S ﬁ‘iﬁd Mine Hamza 8 2 127 0.25
S m M
%
(e
1.27 0.25
Total | (Ha,) (Ha.)
1 Sunanda Warluji
kulsange , Varsha
Rajesh Kinake ,
Darshana Devnath 12 ! 2.90 0.13
Masram , Sangita
Chandrakiran Uike
2 & - Maina Gulab Uike 113 Pay 1 1.20 0.12
<t o ) 1
S 5 g | Shailesh Ashokrao 1142/ A | 1 1.26 0.20
Q =% % Kapile
~ = ..
3 3 S % | Mo. SajidMo. Abdul 00 | 1.54 0.12
x Shami
4 Premdas Mahadev 114/1/B | 2 1.58 0.14
Ramteke
> Rekha Rameshrao 14/1/A | 1 1.48 0.12
Jaisingpure
6 Shamrao Mahadev 114/1 5 | 44 015
Ramteke
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Sunanda Somnath Uikey
, Vijay Somnath Uike ,
Nilkanth Madhavrao
Uike , Rekha
Dnyaneshwar Kanake ,
KoMal Kishor Nagarale
, Yashwant Madhavrao
U¥ke s Anapt Madhavrao 115 ) 537 043
Uike , Ranjana
Hariprasad Daharwal ,
Nirmala Somnath Uike ,
Amit Somnath Uike ,
Madhuri Anil Soyam ,
Vrushali Santosh Koram
, Harish Damodhar
Bhalavi
7 Ashok Maroti Ade 61/1 1 2.92
8 Dayaram Maroti Ade 61/2 1 1.43 031
9 Ramdas Maroti Ade 61/3 1 3.74 ’
10 Laxmibai Maroti Ade 61/4 1 2.93
28.29 1.72
Total | gy (Ha.)
Grand total ?I?Ijg (11-'12:)

[F. No.: G197/Wardha-Nanded/Chaparda & Belona VIg/20E]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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